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FIAAT HATAT

T2 faeett, 10 919, 2026
FAT. 1251(H).—Hea 1T TLH HI g T 21T 2 1, THH IUTaa ATGAT | AT01q TE =l 7

H & HIAT ATHITT TR0 ST 6T HATAT &5

T I ATERLAAT | FT0q & § AT AL T 9T AT UF 7 UH U S UF 24127 397,
2024 FT L& [T AETIae (70T TAR), Feai T G AT U [SS1e FEAT, ST God, FHieh
T, THT 834008, ATTEUE AT FIIAT HI=F, FHITAT [FAAF FT TS, FIFAT HATAT, THIT HATL, 5t
FATL, -2, AEHT Y, Tt 110092 A7 Feraex 37 ST Aivmeee 1 F1aie, o[, Ao § & s
qHAT S |

A AT Frald TLHT, FIIAAT GTCH &5 (91 ¥ fashm) srtarf=aw, 1957 (1957 =1 20) (o=
THH THE T9AT SFA AT Fgl AT §) T &1 4 FT ITLTT (1) FIRT Taed TFaat 1 TR Fd
T, SFT AqEAT H IfodAtad qIH F FHII FT TAL0T FHLA 6 0 9 il AT <l &

IFT AT § Ieoted 9 # Raag F:rg =af-

(i) I AT HT &1 4 T IT-GTT (3) F T AT T2 FFelt Frdaret & g AT 21 ATt g1tad
Bt erfa & forw srfarf@am v g 6 3 srefi= wiaere &1 gmar &2 o9, 3
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T ATAIH 6T 1T (13) T IT-eITT (1) F AT TAEAT STIATCAAT 6 TATARIT gIel o Gl §
T IFT ATAAR FF g7 13 T IT-GTT (4) F AT @A g TATAGIT g & (0 TTAhe F
FTAT T THT A IH I AT T 7 97 13 FiT S7em=T (1) F @ (i) 7 @< (iv) ¥ FfAfae
HET 6T ATEaT I 24T Al ITMNT e & (o0 qareq o T Faterq T FIt==[1, ATl e
I TEATAST [ T HL T

TH ATSGAAT 6 THIA 7 T | Foo {3 F e, Feres i [ wfege 1 Faiad, 1,

TR T ST FFT |

AT
TR — T FTECRT HIA A1,
e fore, afeem
[FET & 96T U9 # UF U f U 24127 @ 11, 2024]

FHR | A FTAH | Teanl qfha F./qf@ | agHe | e | e g | feogofy
T . (FTSTT)
1 ZIATX 24 AT | A 4.032 ATTAH
2 EIEIEIET 162 A= | A 19.047 w7
3 FEATAT 165 ATAAL | 3R 3.419 0w T H
4 CECHIERI 166 AL | A 9.286 I =T
5 fagrie 168 AL | A 69.900 I =T
6 | Srereeraret 172 SEEEn ) 8.102 sfarer
7 NIEIE 164 AL | 3R 9.486 & T H
8 EILERA S 160 ATAAL | SR 15.749 EURSEAC)
9 HIAAT 159 SEEEL ) 7.348 T =T
10 FILST 161 ATAAL | 3R 59.013 T & H
11 EEDH) 156 SIEEEn ) 175.820 sfarew
12 | AT 163 SEEEL ) 5.096 T =T
13 | Feede® 169 SIEEEn ) 24.879 0 =T
14 | Freamwg 158 SEEEL ) 7.466 T =T
15 | Rt 171 ATAAL | SR 73.332 EURSEAC)
16 | WgaTdT (F) 174 SEEE ) 11.080 0 =T
HgdT™T
17 (=) 173 ATAAL | SR 13.543 EURSEAC)
18 | defregar 157 SEEEn ) 3.193 0 =T
19 [EREIGH 155 AT | A 16.673 ATTAF
20 | fAsmTRETSH 175 SEEEL ) 41.630 EIRED
21 | wHIETHEE 170 SEEEn ) 54.601 EIRED
22 | THARI 167 qTA=L | A 19.002 T =T H
T ATHA 1652 TRAX 651.697
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GIEIREEER
Ferter: 20 =AY 57°40 wa- 20 =3t 591970 (reamhY)
Zerra<: 85 =3t 13107 — 85 f=3ft 152372 (sreamfy)
[FT. . 43015/8/2025-TATEAT]
=T, wTiorE =g 9feq, st aargse

MINISTRY OF COAL
NOTIFICATION
New Delhi, the 10" March, 2026

S.0. 1251(E).—Whereas, it appears to the Central Government that coal is likely to be obtained from the land
in the locality described in the Schedule annexed hereto;

And, whereas, the plan bearing number HQS&DN24127, August, 2024, containing details of the area of land
described in the said Schedule may be inspected at the office of the Chief General Manager (Exploration Division),
Central Mine Planning and Design Institute, Gondwana Palace, Kanke Road, Ranchi 834008, Jharkhand or at the office
of the Coal Controller, Coal Controller’s Organization, Ministry of Coal, Scope Minar, 5th floor, Core-2, Laxmi Nagar,
Delhi 110092 or at the office of the Collector and District Magistrate, Angul, Odisha.

Now, therefore, in exercise of the powers conferred by sub-section (1) of section 4 of the Coal Bearing Areas
(Acquisition and Development) Act, 1957 (20 of 1957), (hereinafter referred to as the said Act), the Central Government
hereby gives notice of its intention to prospect for coal from land described in the said Schedule;

Any persons interested in the land described in the said Schedule may -

(i) claim compensation under section 6 of the said Act for any damage caused or likely to be caused by any action
taken under sub-section (3) of section 4 of the said Act; or

(if) claim compensation under sub-section (1) of section 13 of the said Act in respect of prospecting license ceasing
to have effect or under sub-section (4) of section 13 of the said Act for mining lease ceasing to have effect and
deliver all maps, charts and other documents relating to the aforesaid land to show the expenditure incurred in
respect of items specified in clauses (i) to (iv) of sub-section (1) of section 13 of the said Act,

to the officer of the Collector and District Magistrate, Angul, Odisha within a period of ninety days from the date of
publication of this notification.

SCHEDULE
SAKHIGOPAL-B KAKURHI COAL BLOCK,
ANGUL DISTRICT, ODISHA
(Plan bearing number HQS&DN24127, August, 2024]

Sl. | Name of the Village Patwari Tabhsil District Area in hectares | Remarks
No. Circle (approximately)

number /

Thana

number
1 Dasharathipur 24 Talcher Angul 4.032 Partial
2 Balijodi 162 Talcher Angul 19.047 Fully
3 Barnali 165 Talcher Angul 3.419 Fully
4 Bherubanian 166 Talcher Angul 9.286 Fully
5 Biharipur 168 Talcher Angul 69.900 Fully
6 Birabarapali 172 Talcher Angul 8.102 Partial
7 Gunthabaha 164 Talcher Angul 9.486 Fully
8 Hariharpur 160 Talcher Angul 15.749 Fully
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9 Jharanli 159 Talcher Angul 7.348 Fully
10 | Kakudi 161 Talcher Angul 59.013 Fully
11 | Kankili 156 Talcher Angul 175.820 Partial
12 | Kauchinali 163 Talcher Angul 5.096 Fully
13 | Ketlandpur 169 Talcher Angul 24.879 Fully
14 | Kosthapas 158 Talcher Angul 7.466 Fully
15 | Kishorpal 171 Talcher Angul 73.332 Fully
16 | Mahulapa (ka) 174 Talcher Angul 11.080 Fully
17 | Mahulapa (kha) 173 Talcher Angul 13.543 Fully
18 | Telibahala 157 Talcher Angul 3.193 Fully
19 | Mituani 155 Talcher Angul 16.673 Partial
20 | Nijgartown 175 Talcher Angul 41.630 Partial
21 | Pramodprasad 170 Talcher Angul 54.601 Partial
22 | Ramachandrapur 167 Talcher Angul 19.002 Fully
Total area :652 hectares 651.697

Boundary description:
Latitude: 20°57'40"N - 20°59'19"N (Provisional)
Longitude: 85°13'10" E - 85°15"23" E (Provisional)
[F. No. 43015/8/2025-LAIR]
Dr. MANIK CHANDRA PANDIT, Economic Adviser.
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